lation

the Bixteenth and Forty-ninth Reports
of the Estimatey; Committee.

7 St. Re. World Populs- SEPTEMBER 1, 1074
Confersnce

————

11.08 hre,

STATEMENT RE, WORLD POPULA.
TION CONFERENCE

THE MINISTER OF HEALTH AND
FAMILY PLANNING (DR KARAN
SINGH): Mr, Speaker, Sir, as Hon’ble
Members are aware, 1974 15 being ob-
gerved by the United Nations ag World
Population, Year. A World Population
Conference wag helg in Bucharest
(Romania) from the 18th to 30th Au-
gust I had the privilege of leading
the Indian Delegation to thig Confe-
rence and the Deputy Leader was Pro.
fessor 8 Chakravarty, Member, Pian-
ning Commission. A member of our
delegation Professor P. B. Desar was

elected Rapporteur-General of the
Conference.

In view of the importance of this
event, ] am sure Hon'ble Members will
be interested to know more details
with regard to the Conference. With
your permission, Sir, I would Lke to
place copies of four documents in the
Library; my address to the Plenaiy
Eession, our Country Statement for the
Conference, the concluding speech by
Professor S Chakravarty. and the
World Population Plap of Acfion as
adopted bv the Conference on 30th
August, 1974 Members will notice
that the hroad polwy enunciated in
mv on~n ng gpeech his heen well re-
flacied 1m the Plap of Action as finally
adopted

1107 hrs

STATEMENT RE DISCOVERY OF
CUPRFNCY MOTFS OF FIVE
RUPFTS DENAMINATION
BEARING TUE SAME
NUMBER

THE MINISTER OF STATE IN THE
WINISTRY OF FINANCE (SHRIK R.
GANESH): Mr Speaker, Sir, I rise
t0 make a statement on the matter
raised in the House under Rule 377, on

St. Re, C. Notea 8
bearing same nimber

the 13th August, 1074, by Shri Shyam..
nandap Mishra, regarding discovery of
20 Notes of Five-Rupees denomination
bearing the same number (T-T1/
218878).

Sir, necessary enquiries in this
matter have been made Twenty pieces
of five rupee notes bearing the same
serial number (T-T77/218978) were
found 1n g packet 1ssued to the Guja-
rat State Transport Depot, Rajkot by
the State Bank of Saurashtra. [he
packet had been supplied to the Bank
of Saurashtra by the Ahmedabad Issue
Office of the Reserve Bank of India;
the RBI had received it in a consign-
ment of fresh noteg from the Curiency
Note Press, Nastk Road. All the 20
pieces of the ahove-mentioned five
rupee notes have been collected from
Rajkot and examined by the Currency
Note Press The scrutiny hag revealed
that all these are genuine notes The
repetition of numbering has occurred
when one of the numbering boxes in
the numbering machine got stuck or
if there was a defect in the connecting
rod The verson incharge of the
machine, however, failed to give
necessary intimation to the Control
Section about this though this is
required to be done under the pres-
eribed procedure Unfortunately,
even in the <ubseauent examination
in the Cantrol Sertion the reneated
numbering was not detected. As a
result, the notes in question were
duspetched to RBI

Sir Government have also viewed
with econcern the reoported Jiscovery
anofher <et of twrnty notes of 5-Runee
denommation af the same T-77 reries
bearmme 1dent’cal nvmber, Agq an jn-
nindiate remndial measure, the RBL
h-~e *~en advieed to inetruct the com-
ecernad icene officng nnt to release any
ne nf the c<arics bearing the prefix
T ard T-78 withont cent ner cent
chreking and verification Owine to @
Targe jnerepze o aduction g @m-=
ply of Nntes to R BI, the cent per cent
examination of notes of Rs, 5/. denomi.
nation had been discontinued abﬂi-l::
year back and an emergency pro
dure was in vogue, Pending detal'ed
examination of the emiire
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in the Nasik Press, the emergency pro-
cedure is being discontinued for the
present and cent per cent examination
of noteg of Rs. 5/. denomination rein-
troduced immediately. The R.B.I. has
been advised accordingly.

Sir, disciplinary proceedings have
been instituted against the concerned
workers and supervisory staff, both in
the machine numbering and giso in the
Contrel Section, and 4 persons have

been immedately placed under suspen-
sion.

Sir, the need to strengthen the con-
trol staff both in regard to numbers
and quality has been felt for some
time and necessary action has already
been initiated. Steps are also being
taken to improve the system of exami«
nation with particular reference to the
detection of defective numbering go
that similar faults do not occur in
future,

SHRI SHYAMNANDAN MISHRA
(Begusarai): We demand a discussion
during the next session. Thizs has
been a serious allegalion standing for
guite some time that these duplicate
notes have been used for election pur-
poses. We demand an 1nquiry e:ther
by a Judicial Commission or by 5 Par-
liamentary Committee. This has been
a serious allegation for quite some
time

Mz ¥ ary ey TEE A T @ A
w1 3 qfeers Y sar wear @ S ?

SHRI P. K DEO (Kalahandi)' This
is a very serious matter We want an
assurance that a discussion would take
place in the first week of the next
session at least.

MR. SPEAKER: We will see.

SHRI p, K. DEO: Why was the. prac-
tice of cent per cent examinaticn of
the five rupee notes discontinucd?

SHRI SHYAMNANDAN MISHRA:
This was an allegation made earlier
by Acharya Kripalani.

BEHADRA 16, 1398 (SAKA)

bedaring same 10
number ,,
SHRI P. K. DEO; There iz an ulte=-
rior motive of corrupting the voters.

WMo wlATaw qET  (wzEiT):
&t A A § ava AL 8, W AwT W
W F Puw e it s @
[ {

Wt wew fagrdt wredd (wfea) -
st T g Y o g Y &
o fra afrmr g ot r ot 8 7 o 3y
ot wifgr ot &1t ¥ ¥ wfei
AT T | e feardden wrw § @Y
| ATHY T <&7 foqr wrdwT, W Ay
T gH TT Y | 9 TATT ©IT T FT AT
2

ot wq fomr® (awr) : @t & warw
& & oft vy W w1 s A
argar § | gAreRw swfw 4,
rargrEaTE ¥ fiE ffme v ot WA ¥
Az qr 7 § o 9% = Avgw A
a7 1§ T F AR F A=A WGy gurar
Ladl

oW YT . qF IAET o & e

&t ng fand . 7@ W& frmr
afer F wET T @ )

SHRI SHYAMNANDAN MISHRA:
The question is* How to restore faith
in the currency of the country?

SHRI DINEN BHATTACHARYYA
(Serampore): In whose possession
were Lhese notes and what action
was taken against them” If you are
in possession of such notes, Sir, you
would have been prosecuted.

weot s%vag: AT ¥ |y AT
I qfed)
SHRI SHYAMNANDAN MISHRA:

He hag gdmitted that the duplicatioms
was done in the Nasik Press,
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SHRI K. R. GANESH: No, not at
all. I have given a frank statement.
Il is a mechaniral defect. Don't try
to politicalise it,

SHRI BHAGWAT JHA AZAD (Bha-
galpur): We are equally concerned
about the frequency of guch instances.
But unfortunately, the oppos:ition 1s
trying to attribute political motives to
everything. It is Judicrous to say that
it is used for election purpozes. We
-appreciate the ‘ranknesg of the nunis-
ter's statement and we want him to
enquire into the matter,

1112 hrs.

STATEMENT BY MEMBER UNDER
DIRECTION 115

ot gewww  wgEr  (dAT)

garafsa @ wear 3327  feAw
23-8~-74% (@) wm A s TR fF
wlrgrara feqa ¥t qEome & 49—
wifct #r 1~-9-66 ¥ fesedT 1 Qa7
s wfagfa wearway ooadf faar ma,
wafe dareg & wrdw awr 2(4)-%
11(#) 165, faars 5 wFgE7, 1966
HNAEY Az Hramrd F 1-0-66
A 28-2-69 AF HOIEAR H FAT
Qo ¥ wwarter # fa wAt
a7 fawelt #r a3 & wATT TR waAr
fear mar:

1-9-66 & 1§ A AfATT (TF ATH F
ferg)

oF A1 & @17 75 qfqwra (6 wg & fg)
Iq% a5 50 Afaww (e g F faa)

Ia% arg 25 9fmT (6 wig ¥ fad)

UTAE ¥ FEG qIOHG

¥ OF FINT R I T IF AHT W

. ST ¥ O 7T 36[M/68-69/10077
$zqiF 25-1—6u B ST 404 WO

o fear aud o ez iy § fr 7w o
wirre & ¥ qomew § ave
xitvgfer wer faemr ar 1

3% www feor wmr Aot W
T g1 off A=Y S A AF qamET)
WA e gar § 5 a=d o sl=Tare
foa ol vaed fomiy fr vl
TR & Fdwrg o afefaa §
IART WIEAT FIT R TG 0T 99
9T F gz F s € o wrA F Agmd
& wiker I qEAT W A F) @
qar @aar & fu aeEre wafar o
TGS HET 9 9T TR FT AAE
FCWE LI

Ay wrfaa g § f w=it Ty
q 9 #7119 I fagr av) & wrow
Fwrar § fr owelt wEmw g 9w
&I A dHar )

THE MINISTER OF STATE IN THR
MINISTRY OF FINANCE (SHRI K, R.
GANESH): In the reply given to part
(b) of Unstarredq Question No. 3327
asked by Shri Hukam Chand Kachwai
‘n the Lol. Sabha on 23-8-1974, I had
wnter alia stated that city compensatory
allowance at De'hi rates hag nowr
been sanctioned/paid to the Central
Government Press employecs at kari-
dabad fiom 1-9-1966 or thereafter This
was based on the information reee v-
ed from the Ministry of Works and
Housing That Ministry has since
stated, cn the basis of the information
furnished by the Press authorities, tl.at
caity compensatory allowance at Delhi
rates was in fact paid to the Pres
employees at Faridabad from 1-9-1960
as under:—

(i) at Delhi rates for one ycar.

(ii) @ 75 per cent of Delhi raies
for next six months

(ili) @50 per cent of Delhi rates
for next six months.

(iv) @25 per cent of Delhi rates
for next six months.



